229 Caliing Attention to a

SHRI GIAN CHAND TOTU (Hima-

chal Pradesh): You just said that
the All India Radio 'broadcast the
denial by Shri Buta Singh, 1 would

like to ask why the All India Radio
did not contradict its own news be-
cause it was highly misleading. It is
entirely different giving a statement
by Shr{ Buta Singh. The All India
Radio should have contradicted the
news itself, It has not been contra-
dicteq so far,
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CALLING ATTENTION TO A
MATIER OF URGENT PUBLIC IM-
FORTANCE

Havoc caused by Cyclone i Keonjhar
district of Orissa

MR. DEPUTY CHAIRMAN: Shri
Mahanti, < T

SHRI EBITAIRAB CHANDRA
MAHANTI (Orissa): Sir I rise to
call the attention of the Minisicr of
Agriculture and Irrigauon to  tha
havoc caused by the cyclone which hit
the Keonjhar district of Orissa on the
16th April, 1978, resulting in heavy
loss of life and property and damage
to crops,

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): Sir,
according to information received

from the State Government a devas-
iating tornade lashed parts of Cuttack
and Keonjhar districts in Orissa on
the 16th April, 1978, with a wind
speed of 70 kms. per hour, causing
considerable damage to public and
private property ang loss of human
lives and catile heads. We have been
advised by the India Meteorological
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Department_ that it was a localised
tornado and not a cyclone, As per
the latest information, 163 persons
have died, 250 persons injureq and 500
houses wiped off and 1000 houses
have collapsed in Keonjhar district

23c

an.d 10 persons have died, 100 persons -
injured and 150 houses collapsed in;

Cuttack district,
tially damaged houses is under col-
lection. A large number of -cattle,
goats and sheep have alse died. In-

The figure of par- -

"

jured persons have been hospitalised_ i

Besides normal diet, special nutritive:

diet like fruits and Horlicks for affect-
ed patients have been sanctioned..
Tents have been pitched and bamboo
mattes supplied for shelter, Adequate
arrangement for food. water and
clothes have been made. Voluntary
organisations, including the Indian
Red Cross Society, are also assisting
in the relief operations, Necessary
health and veterinary measures have
been taken. Drilling rigs have been
installed for sinking tubewells, Al
the tanks have been cleaned and dis~
infected, House buildings loans are
being distributed. Ex-gratia grants
have been made at the rate upto Rs.
1500 per deceased person, Loans for
purchase of bullocks and cooking ut-
ensils, gunny bags, tarpaulins etc, are
also being supplied. The State Social
Welfare Board would make arrange-
ments for housing the destitute child-
ren and widows in orphanages
other centres. The Orissa

7

also assisting the local authorities i -

relief and rescue operations. Institu-
tions have been issued from the Min-

istry of Health to the Central Govern- -
ment Medical Store Depot. Calcutta |

for meeting the immediate
ments of essential medicines
equipments for relief operations.

and

The State Government has reported
that a number of badly affected vil-
lagers are to be shifted to safer sites
for rehabilitation and Central assis-
tance for construction of new houses,
purchase of bullocks and assistance
for agricultural operations is neces—
sary. The requirements of Central
assistance are being worked out by

require- -

\

and. -
Police is1
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the State Government, We are in
constant  touch with the State
Government and I may assure the
House that all necessary action s
being and will be taken to assist the
State Government, in mitigating the
distress of the affected population.

The Government of India has de-
cided to provide an interim advance
Plan assistance of Rs. 2 crores to
assist the State Government to meet
their immediate commitments, This
-wil] be in addition to the +margia
money of Rs, 3.58 crores already
available with the State Government
for relief operations.

A Central Team is visiting the
affected areas shortly for an on-the-
spot assessment of the situation.
Further action will be taken on re-

ceipt of the report of the Central
"Team,

SHRI BHAIRAB CHANDRA
MAHANTI: Mr, Deputy Chairman,
" 'Sir, Nature’s wrath and fury seem to
remain unabated and unpropitiated.
As if not satisfied with the toll of life
that it took during the unprecendent-
ed cyclone in Andhra Pradesh and
Tamil Nadu, it lashed out a tornado
on Delhi. As .f not even satisfied
with that, the latest has been a tor-
nado again that hiy a portion of
Keonjhar district ang a portion of
fCuttack district of Orissa on the 16th
Yast, Sir, when a student at Muzaffar-
pur, I had the experience of the havoc
causeq by the earthquake that took
place in the year 1934, I had also
the experience of an unprecedented
flood that struck Orissa in the year
1955. And I have now this horrible
and stunning experience of devasta-
tjon that is caused by a tornado in
certain villages of Keonjhar and
Cuttack districts of Orissa, This has
been the worst in terms of less of
life and loss of property, The depth
of devastation and damage is the
greatesy angd unfathomable.
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I had been to Orissa for a couple of
days and [ visiteq some of these affec-
ted areas on the 2Ist last. Of the ten
villages ih the Keonjhar district and
4 in the district of Cuttack, hardly
any house has remained unscathed,
In the village Purnabandgoda, the
biggest village, there is hardly any
house that has not collapsed. All the
trees, big and small, have been up-
rooted. And you can imagine from
this, Sir, not to speak of the banana
trees and the mango trees, even the
bamboo bushes have been uprooted,
And hon, Members of the House who
come frein villages will realise what it
means and what could be the velocity
of the wind that can uproot bamboo
bushes. The devastation and damage
in those villages, particularly in that
Purnabandgoda, is full ang complete.
The Minister has given some details,
It 15 not a hundred odd human lives
that have been lost. It is a few hund-
reds of human lives that have been
lost; 1t is a few thousands of cattle-
heads that have been lost. Nobody can
challenge these figures, Members
must have seen all that has appeared
in the newspapers, Nobody can
challenge anything that has appeared
in the newspapers, local or otherwise,
and say that the figures are exaggerat-
ed. A correct assessment cannot be -
made so long a5 the injured persons-
who are now hospitalised in differsnt
hospitals do not come back to their
respective homes after recovery and
sit with the family members that are
living and try to know who is dead
and who is 1iving, This is the position
in these villages, particularly in
Purnabandhgoda, A very pathetic
story was told to me by the villagers
there and that is this. This tornado
hit the villages in the afternoon at
about 4 p.m, and, as you know, there
is always a lull hefore the storm, and
when that lull was there, the child-
ren, as usual thought that there must
be a storm, and this being the mango
season they themselves went out to
collect them. And in some cases the
mothers sent their little children to
go to the mang, groves and pick up
the mangoes that would drop. 1 was
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told that all those unfortunate child-
ren were blown away by the tornado
and nobody knows what the number
of these children is, whose lives have

been lost, who have perished in this
{ornado, s

The Government of Orissa have
taken the quickest possible action in
the matter of sending relief parties
and taking in hand relief measure in
the affected areas, The Chief Minis-
ter of the State, Shri Routray, has
announced that relief work and relief
measures will be carried on a war
footing. I must say to the credit of
the local] police that they did a very
commendable relief work particulaily
in bringing out dead bodies and in-
jured persons who were lying under

collapsed houses and under uprooted
trees, )

Now comes the biggest task, namely,
the task of rehabilitating these people,
rehabilitating ‘the distressed people.
Those who have survived have to be
rehabilitated, their houses are to be
constructed, bullocks are to be pur-
chased for them, not to speak of the
assistance that has to be given +to
these people for their agricultural
all these villages a sizeable section of
rupees, But, as you know sir, it is
beyond the resources of the State
Government, The people of Orissa as
well as the Government of Orissa
naturally look forward to the Govern-
ment of India for this help, In almost
all these villages a seziable section of
population belongs to the Harijan and
or Adivasi Community and unless 100
per cent cash relief is given to them,
it will be difficult for them to have
any king of shelter anywhere during
the coming monsoon season.

It is gratifying to note that besides
the relief measures provided for by

the Government, as the Minister has
stated, the Reg Cross Society is also
working there. I also found that

students from different colleges like
the Rajdhani College, the Bhadrukh
College Salepur College and S.C.B.
Medical College were there. 1 also
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noticed that the Orissa Mining Cor-
poration have placed all their resour.
ces at the disposal of the magistracy
for looking after relief work. But
one thing I must say. It was all right.
at the initial stage for so many orga-
uisations to work separately. But
now the stage has come when all these
voluntary relief organisations ang alse
the Government machinery must work
under one central organisation.

MR. DEPUTY CHAIRMAN: Kindlw
be brief.

SHRI BHAIRAB CHANDRA MA_
HANTI: But, Sir, the Minister while:
reading out the statement actually
said what he had said in reply to the:
Cell Atteation Notice on the 18th of
this month in the Lok Sabha and he:
said: The Government of India have
decided to provide an interim advance:
Plan assistance of Rs. 2 crores tos
assist the State Government to meet.
their immediate commitments. This:
should be in addition to the margim
money of Rs. 3.58 crores already avail—
able with the State Goverrment for
relief operations.” Sir, is this really
relief? I want to know from the hon.
Minister. Or, it is just a loan.
it not mean something like robbing
Peter to pay Paul? You are taking
out something form the Plan provision
of the State Government. To that
extent, the provision made by the
Orissa Government for the Sixth Plan
is going to be affected. If it is to be
relief and aid, it should be in additiorr
to whatever you have provided for inv
the Plan outlay; otherwise, it amounts
to, as I said, loan and not relief or
aid. It is, as I said, like
Peter to pay Paul.

Does

robbing.

Now, Sir, the Planning Commissionr
also have cut down substantially the
total provision that was made by the
Government of Orissa for the Sixth-
Plan. If you are going to take it out.
of that money—I mean thig amount of
Rs. 2 crores, and it may increase also
with the progress of relief work—
the Plan outlay of the Government of
Orissa is going to be affected to that
extent. 1 hope the Government of
India would leok into thiny aspect.
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Then, the Minister of Agriculture in
hig speech said.

. MR. DEPUTY CHAIRMAN: There
are a lot of other Members to speak.
Please be brief and specific. There
reed not be a long discussion.

SHRI BHAIRAB CHANDRA MA.
HANTI: The Minister said that this
grant could not be given, because
according to the recommendations of
the Finance Commission, they only
advanced from the Plan assistance of
whatever amount was required. We
now heard the Minister of Education
saying that money was not a difficuit
guestion but here the Agriculture
Minister says that because of the
Finance Commission coming in, they
will not be able to give any extra
money. I cannot make out how the
rxeply of one Minister in the same
‘Government differs from the reply of
another Minister, I would, therefore,
request the Minister of Agriculiure to
kindly look to this aspect of the ques-
tion and whatever money he is going
to give, Rs. 2 crores, or 3 crores or 4
«crores, whatever it may be, let it be
&an outright grant otherwise it will
not be a relief or aid but a loan.
“Thank you.

SHRI SURJIT SINGH BARNALA:
Sir, the hon. Member has painted a
very harrowing picture of the devas.
tation caused by this tornado. The
only question that he has posed is
that the Education Minister hag said
something different and I have said
something different, and he says that
the Education Minister said that money
was not a difficult question. Sir, to
me, money is the most difficult ques-
tion. I do not know how he was say-
ing that money is not a difficult ques-
tion. The provision for assistance for
such eventualities and for such natural
calamitieg is made acording to the re.
commenadtions of the Sixth Finance
Commission ang according to that re-
commendation, every State has beeen
2llocated some margin money in anti.

importance

cipation of such things. As I have
mentioned, Orissa has been gsllocated
Rs. 3.58 crores. So, initially, whatever
money is required is available with
the Government itself. But all the
Same, we have also allocated an inte-
rim advance plan assistance of Rs. 2
crores gnd this money has been releas-
ed already. This amount of Rs, 2
Crores has been releaseq and g central
team is also visiting that place. If
more money is required, we will re-
lease more money.

SHRI NARASINGHA PRASAD
NANDA (Orissa): Mr. Deputy Chair.
man, Sir, I speak with a very heavy
hcalt I am_ phowever, grateful to you
for giving us this opportunity to raise
this question in the dying hours of the
day. Sir, Orissa has experienced
drought, floods and cyclone in the
bast. But we had never experienced
this unprecedenteg tornado of a devas-
tating type and of great intensity. A
thick blanket of clouds appeared at
first. Then it became red and then
there was a sound as if a bomb had
exploded. There was a funnel like
thing with great velocity. A termfic
gust of wind whipped the villages
which have been affected and, in
fact, one of the villages, to Wthh Mr.
Mahan’q has also referred, Puruna-
bhandhaguda, wag completely flatten.
ed. Big boulders and uprooteg trees
were seen flying in the air. What to
speak of human beings? The water
in the tanks and the wells was com-
Pletely sucked out. I do not want to
take much time of the House by giving
this description. But 1 woulq just
like to show how intense it was. The
figureg given by the hon. Minister do
not indicate the extent ang the seve.
rity of this tornado. But we have
known from reliable sourceg that at
least five hundred persong have died,
more than one thousand persons have
been injured and have been hospita-
lised anq wmany persons sre missing
about whom we are yet to know. Of
course, the hon. Minister has said that
the final figures are not yet known.
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I would like to seek clarifications
irom the hon. Minister on three spe.
'cific points. Firstly, we have this ex-
perience that whenever a natural
calamity takes place and that calamity
hits the headlines of the Press, every.
kody becomes alert. But the rescue
and the relief operations tapper off
g t{ime passes and the tragic event no

. longer makes the front page headlines
An the newspapers. My first question,
#herefore, is, whether the hon. Minister
‘'will assure us that every villager will
‘be accounted for ang those whg have
:nsuffered will be rehabilitated whatever
the the amount involved in the process
of rehabilitation? Thig ig my first
question. My Second question is:
Could this tornade be predicted so that
destruction of human life, cattle wealth
and other properties could have been
‘minimised, if not completely eliminat-
ed? Then, my third point is: Is the
‘Government of India now contemplat.
ing to have a network of weather
stations jn these affected regions, inc-
luding Andhra Pradesh and Tamil
Nadu so that there may be some fore.
warning of weather imbalance in a
particular region so that the people
could be forewarned and the extent of
-damage could be minimised? Then
my last point is whether the Govern-
ment of India will give whatever
money will be required for relief and
rehabilitation operation, and not be
satisfied with this ritual of advancing
Rs. 2 crores towards the Plan gssis-.
tance jn addition to the amount of
Rs. 3.58 crores which is already in the
hands of the Government of Orissa.
These are the four specific questions.
I would like to have a clear answer
from the hon. Minister, -

e ey s
LI S

SHRI SURJIT SINGH BARNATLA:
Sir, the first question posed is whe-
ther every villager will be accounted
for and properly rehabilitated. I have
given the figures of casualties gs for
the information recieved from the
State Government and the State Gov.
ernment, I would say, is doing very
commendable work there. They start-
ed relief work immediately, They
started salvaging also immediately
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and as the hon. Member earlief h

said good relief work is being done b

them. I think ang hope that the nun

ber of casualties and deaths supplic

by the State Government would }

correct. Normally, there is a tendenc

of exaggeration in such matters. Somse

times, a presg reporter sees devatati6

and calculates things jike that. Every

body can have that difficulty in mak

ing proper assessments, but the Stat

Government js actually at the spo

since 16th till date. They have mad

asfessment and given the information
to us and they have made good cal
culations, and on the basig of that ~
have made a statement here, Sir. Ther¢
also they have glready started the
relief work and rehabilitation work
We have provided some assistance
and we are willing to provide more
assistance if they asked for it. And
thev know the things, they know the
needs of the people there. They know
the work to be done and every type
of provision for the villagers is being
made. The second question was whe-
ther the tornadoes coulg be predicted
Regarding this, my submission is that
it is not possible to predict tornadoes.
It is possible tg predict cyclones, but
tornadoes form suddenly, as the hon.
Member has also stated, that there
was a cloud it was of reddish colour
and then there was probably a thunder
storm. Some loud noise like that of
a bomb explosion was heard. So, it is
genreally after the thunder storm that
the tornado is formed. As has been
reported, Sir, of all the winds that
sweep this planetg surface, tornadoes
are the most violent. So they do the
most violent damage also, as he has
described. I may like to show
through this picture this is the shape
that it forms in—just like gn elephant
trunk. Unfortunately, it has happen.-
ed in Orissa this time. Recently, we
had it happening in Delhj also when
a bus was turned turtle and there
were reports that motor cars and
buses were lifteg into the air and then
thrown some distance away.

A prediction of tornado is not possi-
ble. A person can know only when
it is forming and then if there is anv
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information system, as in certain parts
of America they have provided for
such a system and on seeing a tornado,
they will start informing the localities
that a tornado has been formed and
probably it might pass through this
area; so be vigilant gbout it. That js
all they can do. Nothing more can be
done, Sir.
YR SV A S A

Then, he has mentioned about the
weather stations. Already, after the
last cyclone in Orissa, some thing had
been done and I may inform the hon.
Member that 16 stations under the
cooperative cyclone reporting network
have been established in coastal Orissa.
So they are already working., And for
this also, we had some information, we
had some warning also. On the 16th
of April at 12.30 p.m. the Indian
Meteorological Department Station at
Bhubaneshwar issued 3 general bulle-
tin ag well as a special weather warn-
ing in the bulletin for fishermen. The
special weather warning wag as
follows: e e e b -

“Isolated thunder squall wind
speed reaching 70 kilometers per
hour in individual gust likely North
Orissa during next 48 hours”.

Thig was all they could say. That was
the warning given by them.

Sir, these were the questions asked
by my hon. friend. The other ques.
tion was regarding relief and I have
already replied to that.

{Y e Ao ey (fage)
ATAFT, IEAT F AT SITTET AT AR
IqY ST 17 AT FY 3T gF & AT UF
T gEx =wEar g Star fa wrAd
H St F garan fF gaw a1k § wfae-
aroft ot g0 F1 T aFAT § AT TR
gaTar 7y A A f&est Hv geAT FY Wt
F=t #Y | Swawafa wgigd, gt w@m
¥ o foig for & mran § g Aster
¥ ifew T AT ¢, WO TF W

e L 2 A T ,a .

agr?
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FwrfadY g, waras dearfady g—fw
U FGIEFR 9T QF WIS W 08

ST § AT QraHT IT AR § SATA
ogar § @it fred gr A E, H var
7 U5 fowsr gar TSA &1 3H USH

1 sfus feafa a=gy 78 & & sgar

ag Jar § & % Tl @ R &
wgEar a1 39 Faq fafrwg =7 & &

st &, fafewa @i g2 & sty € AT
I GgIIal AN [T TSwee o7 #7
wrft § | Al grarg R o g
fawra & o & foiwdr ag wow g At
F AETET WA FT A FEA(E, T a6
g STa & ) #AAUT 39 JI9 ) 41T H

@A gy HIT SEET FT qErAAT F1 &S
g0 # wiad1 A7y Y § qgAl qra g
siraaT JrEar g fF s S § agrEr
& @ & 77 39 agrgar & fsa et wy
A == FY 9 9T G947 A7 AT AT

IH g F1 AT F T H T30 1 4fF
a8 aTGiEl sga a9 feew & =Y €,
AT Fadr 10-12 T & AfI g
g T FE FUT sArFHT ¥ O@FT HAY
T g + Tafau & ag sraar amar g
SEET GTET N F AT TG §

T IqF ot FREIgs g 99 92 a1 59
HPIATT T FIT FGT AEE TS HIT A
Y HALT F € H I U W E AT

ga ) 1% 78 § fa——ag uF Aifers
a1 &, 38 aTq 9T gH aq ¥ w9t oy
FIT & WIRONT seilad UH o
&fT 5 o qF Y gw BT A BT 91—
AT I W § I@T S I & aF
yiwfas fageml &1 g7 &, I =@
&, SIRAST %1 &, gar #rar g ar JEA
T &, T g« qIATME FIFTTF T § b
a: gH AT Ag gATT 7 @ § K&
qeT & WA G35 {7 W IH 9T F
Y o 01T aRFR F g N & fag

- e sk wcEa - e b e v -
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aarar arfge faad e wifese agaar
g R W FF g7 @F AUGE HT
g FT I USE FT
' T oA @a g | feaay fw
nifas feafs g @@ g Mg &=
il &1 eqrA T KT AT AFAIT
gfg get N #1€ qwETe aEy I9F
F qra g T E a1 A—3 I FrHr
fedt & =g = T -y =y A% Qv
faar & fo o ) A fafaer gaat
g aTA & wTAT g3y 8, 39 faqq 1
FET ATHIT AT a9 A F AT Iq40
FUTT fpTer HIT ot 9% TEF! A
793 ? g & g FEAT A AAF

. & wradw welt ot § ST STE

i

sit avata Tag sz : aga ard amat
w1 Siard ot #a aga we A3 fear g b
FT o TRER QT T fee ag s
T & @ § g e w A aE ], fad
F1 g el 71 T6, AT T 9 QAT
F1 3@ F7 FEAw FHwma 4 1 (e
firar 2 3a feara & fear s §, A
SET F1 WY fgar 1 SAH & 99 €W
93 & fee TR @wd § WL T 3G
g ¥ fau froswe €15 FAfwEr A
(Q, nFEH § @1 W H IEQ T8
W@ gk fAg 9gy ¥ 9T g 9EF
qrg Sy Sewd gy & za fewr A S
s 3 ag fopiissia mrs & fageq FRAT
FHra & qarfas g7 a0 § 1 7 SRR
ame @l g & afew Mifow gw |
FYq & f @t are Iaa) o 9T &
qg | Sa7 fues grgEe §, HET
3w T arfaars, 7 gar, g wifaw
adr @Y e o ga= @@ & w——aga

[ 25 APR.

1978 ] iatter of urgent public

importance

SHRI LAKSHMANA MAHAPATRO:
(Orissa); I will not be very much
descriptive of the way this thing has
happened. Already Members have
spoken at length. The Indian year
beging with Baisakhi and two days .
thereafter this catastrophe came in.a..
particular region of my State. Two
districts were very badly damaged.
Within five minutes, five villages which
were pulsating with life, were turned..
into a big stretch of burial ground.
Now you find people going there.
After the Tornado calamity, there was
a very big rush of officers—political
people non-political people and so-
on—because the whole effort wag to:
fight this particula; catastrophe on a
war footing. And, therefore, tenis
were pitched. But what has ultima-
lely happened?

242-

AN HON’BLE MEMBER: These were
to ghelter the officers.

SHRI LAKSHMANA MAHAPA..
TRO: Not for sheltering the dictres-
sed. People who have gone there and
taken photos and published them in
the dailies. They say it is not for the -
People who have lost their houses and
are still surviving but it is for officers
who have gone there and for other
organisations who have been working:
there. Whatever it is, I do not say it
is bad. So these things have been
done. But what has ultimately come
about? .

Now there js dispute about the num.
ber of persons who are either dead or
missing because ultimately some
money has to be paid. A declaratiom
has been made that Rs. 1,500 has to be
paid per deceased person. Therefore,
if you ¢nake the figure big the amount
to be doled out will also be big. Hence-
this dispute about the number of dead
or missing and all that,

At one time it was said that the
village of Purnabandhagoda, accord-

ing to revenue records, had a popula-
tion of 1,200. But jater some revenue -
authorities said that it was only 900.
So this is all going on. 1 do not know -

arf ufasy & TE—9a% SAE WA
93 T 7 93, 9§ A% @9 | gl *
Y |
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what is correct. I am not interested
in money being given for this person
or that person, whether dead or liv-
I am interested in something

dng.

weise. I just want to know whetner we
. can be more effective jn our speed
. than nature. Within five minutes

»mature could sweep away ten villages.
. Angd for you five days are not enough
. to clear this debris. Some salvage has
- been done. But how long it has taken?

Is it not true that bulldozers were
- rushed there but they were just stand-
. ing there for a long time? Is it not
" true that many non-official voluntary
+ organisations which went there could
-not distribute items like biscuits and
. Horlicks? Was there co-ordination of

relief work? Therefore, these are the
“things which happened there.

Firstly I want to know whether we
rcoulg do something gbout this, Imme-
- diately before this thing happened

here, there have beepn smali hail.
storms, whirlwinds, cyclones and a
heavy gush of wind in different parts
of the State. Not only that. It hap-
pened last year in Andhra Pradesh
- when the sea_-god was enraged. We
fing that sometimes the god of fire is
enraged sometimes the god of wind is
enraged; We find that we are devour-
ed by different forces of nature. Now
this is a regular feature on the east
coast. Now there is a cyclone; there.
-after there is a tidal wave wiping out
Jarge tracts of land. Therefore, can
we devise gomething to meet the after~
- effects of all such things? I have been
hearing that sc many weather stations
have peen built and radars have been
installed. In our State of Orissa also
- there is a radar station. But they
cannot prevent it. Even the message
is so vague that in 48 hours something
is likely to come somewhere. How
and in what form nobody knows. The
- observatories also cannot give very
very distinet and definite signals about
- something coming. Therefore, T am
- interested in what is left behind after
- the event and therefor what I am
- asking i9: Can we builgy up a squad
+ or a forte to attend to relief work be-
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cause this happens to be g regular
feature? Every year, in the months
of April and May these things happen
on the east coast. When the currents
#n the sea are fast, the shore is affect-
ed. Sometimes there js low pressure
or higp pressure in the sea which re-
flects on the shore. That is why I
am interested in this. Can’t we ha_ve
a regular force or squad to give relief
to the people, the survivors or to areas
which are badly affected? e,

The second thing is, even subsequent
1o this tragedy, there has been an
incident in the State On the 22nd,
the same area of Sukinda was affect-
ed by a big hail-storm and many
crops have been destroyed and so
many houses collapsed. As yet no
death has been reported. That is why
I am so much interested in finding out
whether we can provide relief in a
co-ordinated way, and adequate relief
can be given only if we have some-
thing of a definite organisation,

As you know, Sir, the Orissa Assem-
bly is not in session. Of course, the
Chief Minister ran to the place im-
mediately afterwards, say, within
24 hours after the message wag recei-
ved by him. But should he not also
call for co-operation and assistance of
other political parties and voluntary
organsiations? He has not done it.
He says, “Send me money for the
affected people.” But does he take
the co-operation of other parties?
Every now and then the Ministers are
saying that they want the co-opera-
tion of all sides of the House and of
all political parties but it appears this
is not required in the State of Orissa
for such a thing. That is why I am
sorry. This is what hag  happened
ang that is why people now legitima-
tely apprehend that even this misery
of human beings will be exploited Tor
partisan ends. Therefore, something
has to be done by the Government at
the Centre and also in the State to
give confidence to the people and to
give solace to the people who have
survived this disaster and not mersly
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by doling out money. Sir, what is
happening now? Apart from giving
money to the families of the deceased
persons, he is giving some money for
houses also which have been dama-
ged or partly damaged. But nobody
15 interested in that money. These
people are 1ot interested i money
The people who go there find them
Sp much dazeq that they are not able
to say how many were there, as in-
mates in their houses and where they
could be. They are not in a position
to state that. They are searching
under the debris to find out if any-
body is still buried. That is the plight
of the people. They have not yet
recovered from the shocks. vyet they
are making one demand: Take us
somewhere. Give us a re-built vill-
are. But don’t give us money. Giv-
ing of money also puts them in a
difficulty, because sometimes it so
happens that when a loan is given
and nobody asks for if, the poor
people do not think of repaying it
immediately because there is some
distress and later it attracts penal in-
terest of such a huge amount that the
poor man’s back-bone is broken., You
build houses for them, but don’t give
them money. Money means corrup-
tion. Do not go in for that. These
are the things they want

e, F
7o e L

RO B

The last thing I want to say is that
buildozers have been sent there and
they have worked there. Now the
lands are all lying wasted. These
people will have to be provided some
money or other forms of assistance to
raise their crops. Till then, they have
no income to fall back upon. This
sevell-day relief or extended to one
month is not sufficient. You  shall
have to feed them till they have their
income from land which is  their
mainstay. Can we pot just think of
having on this particular patch co-
operative farming because by himself
nobody cap till his land at the
moment? Let it be everybody’s effort.
On the model of the Kerala co-opera-
tive farming give them money for
co-operative farming, give them the
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tubewells for the co-operatives, re-

claim the land and make it also pro-

duce much more than it was yielding

earlier, Can it not be done? That is

my suggesion.

-

1

SHRI SURJIT SINGH BARNALA:
Sir, I could not actually follow what
the grievance of the hon, Member is.
First, he said that what the nature
has been able to do in five minutes,
the human beings are not able to do,
i.e. 1o re- build the houses in such a
short time. This is his grievance.
(Interruptions) If the nature has
demolished houses in five minutes, I
dg not think salvation of that area is
possible in five minutes. That cannot
be done. But he has admitted that
the Orissa Government, and particu-
larly the Chief Minister himself, has
made efforts and started some work
immediately. Then his second grie-
vance is that some tents have been
pitched, Some tents have To be
pitched at such places where there is
no house left, even no hutment.
They have been blown away, As I
hagd mentioned, 500 houses simply
disappeared.

SHRI LAKSHMANA MAHAPA-
TRO: Just a minute.

.

SHRI SURJIT SINGH BARNALA: °
You had already taken half an hour.
So, Sir, he had a grievance against the
pitching of tents. Now those people
who go there have to stay somewhere
or they will have to come bhack to
towns, That way, work is not pos-
sible, because they have to be work-
ing round the clock. They have to
pitch tents right at the spot so as to
take shelter for themselves and also
for the workers who have to be there
for the night. And then he mentio-
ned something about having a relief
squad, a permanent relief squad, The
relief squad has gone to the place im-
mediately. A permaneni relief squad
for such purposes cannot be maintain-
ed. This is for the first time, as the
Hon, Member from that state is say-
ing, that Orissa has witnessed such a

=
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{8hri Surjit”Singh' Barnala]
tornado. How can a permanent squad

for such a type of work can be main-
tained there?

SHRI LAKSHMANA MAHA-
PATRO: 1 pave not bheep understood
by him. Lot et

(ISR P

SHRI gURJIT SINGH BARNALA. I
have tried to understand you with all
my efforts.

He asks why money is being given.
He wants that houses should be cons-
tructed and money should not be
given because it leads to corrup-
tion. The easiest method is to pro-
vide money, equipment and material
so that they can have small houses
and have shelters for the time being.

He has another grievance why the
political parties are not being invol-
veq in this matter and why invitations
have not been sent to other political
parties so that they can also come in.
This is not at all a political matter,
Tornadoes and typhoons do not care
for the political parties at all, and so,
the relief operations alsq are not
based on the structure of politics
ete. The relief gperations have been
carried out by organisations which are
committed to such type of work and
they are already at the spot. He has
admitted that the Red Cross and SO
many other organisationg are doing
the work there. Why should the poli-
tical parties be invited in this matter,
I could not find any reason.

Regarding the bulldozers that have
been brought in, they have been bro-
ught in because there is debrig every.
where ag the houses have collapsed and
that has tg be removed. The builldo-
Zers are needed for that purpose.

Then he suggested that a new ex-
periment, co-operative farming of the
lands of the affected people, should
be started. The first thing is how to
rehabilitate those people who are in
great misery, who have lost every-
thing, their homes and hearths. Their
every building has been lost. So, the

B eave @ are dosidbei Gand e
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maip object of the Government now
is to rehabilitate them gt the earlist
possible opportunity ang in the shor-
test posible time.

st Wi (I9ar)  ge-wEnfa
w3eg, ag & ady wrdAaT 4r f5 Sy
AT F AFATT  ZHT GEHFP AT H AN
gl emATFY qard wanr, afsw
T BT §AW E-f { w7 SOgT qF
T WET § 97 HIT @\ MR TEd
we g gzaEy A gAR W W@
zafay f& &7 g as § 39 wigi 7
a1 gafsq & qgait s qg FEAT wiEdr
g f# 16 aite <7 g gar AR fawaw
¥ Ag 5 g AT 939 7 S qg A
Gur @) q#Y & FF a7 miier w3w & w%A0q
HIAT 97 @1 g q v g 0F 53 SAay
AT 7T AfFT DF1 GG T 59 W9
AT F& 5 fpady sigy s fwat
AqTAT @ & F19 F7 fHar 441 91 %
ST T GHY § fx wHer § fow
OF & awha g § & Ady faw
TOF & ST GTHIT T T LI T AT &7
g far HiT R0 &1 gwigy | g
FEr {5 S agr A S ag HAT
FEY W wFT ) qg FE YU €T
qugda § | 9 Farey wgam § 5
FF UTH TF ST BHAGIT FIF TGE TG T
wdtar & o1 fgma fay & vak @<
173 AW 7T % § { w1aR JAT "GIET
F g ¥ 163 971 | o

s qosi fag aomar @ 10 wic
g1 _ .

T [ — .. Toee Y i:*‘ -

ot Wm o qr sy, § oo
HITAT FT ATH I€T FT HT AT gaq
FAR AT qEHT GO 57 § Y g S
I % agt & St e & THEEYY
e o 1 owF 5T uF wig 3
T HE AR T GF qZ wHAG T
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g A WA I 41wl foenzrdy a3
FTC 9T FA4r G Fww Far arfge
Fg qrar el gy ¥ IFT IAq

T IR FT THT T T JOUA
5P, T ETTErRAd FRar 1 g AT ETEAd

FuF fog ag & 9 frar
g0 I FIW H FHA AW FT
TT FLAC STRT AT EL AT 3
TJAM FT AR FHAW WA § )
®  mrAdlg AAY ST ¥ A STAAT
Frgar fF FET FFT AT aTE § AT
Ay stoqy 7g v a7 sy )
H Fai war /T AW FE ST HT I
FTTHT oY F1 | 3946 q41 =47 OF 73
qats ®1 qaear g\ AR gr g fr
FTHIAT 13T &8 faafeesr ¥ feaae
T TRE 1 7Z WA ATAA § AT g A
wra7 2 5 3z uF wisfas i &
Y FIH AN AL TZ Q2T 39 Y AT
2 s g AT o 1 § FTeren
HET & w1y W fF 9g 38 9
9r A 7 S OF g qfard &
qafee FT 54T & IAFT O A &
2q fFar ST 5Fa1 & | # Og gafed
Fg @1 § FIF Si9qr qETe Arat #7
iz A qE & oy, a7 T
F faT qFTT FATY KT AISTHT TATT FT
WIZ | 39% a1 & HaAT ST ¥ qg qY
FZ41 FAI0F T5 TF AT & 39 FT0
FHT GLHTT FIT AT FI@HTL AT
faasT uF gare of@rdt  Fv Fqmv
F fac oF wEd aty 791 | ¥3 OF
wrgd fafas aw o foad g7 om0
F fa X 14 & 0T BT <A &Y, Feafady
TN MR M FTUF AX 3T
FTIT ST 1 AE HAY gOgHI arq g fF
e 19 & {77 357 & 7 gfews o &
g o1¥ gfsia @ 37 2 5 g &
T Aty gA 98 G4A 73 & fay qans
g1 adr wdas =3t oF Aved fafag
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wdY wgIey & ag WY FgAT T0gav
f¥. fare a<g & afedm=foise qrafeee
FITFANT &1 wfFcqaret T aF7 & 3T
ATE # et F1 wfgemamm o ger
arfga | crrATST & o wiacaarelt ey
A% AT T 7L & 1 wrw siAd & ooy
1o fazeft & zran qv foad 63 A/ AT
g T 7w AT ¥ orav fSiqd 173
a9 ") INA F awn F frww |
ot WY 98 =% & fF 7E) 59 fee og
FFIT 7 31 S /Y garw & SIATST
qour Y FE gRAY 9FafT T Y
STY | #g ggf & FRTT A uaT ¢ ) ° wey
AT & FRAT SRAr § 7 ag oF agF
forzTY F1 FATA  TH HTIHRT &F -
F7AT & | =T SiAq @ fF omafar & .
FIL-ary EIATS HraT & ;T gArR
g figg DT e T 7€ § 1 F A
AETET & FET WE {F T UF STAFTY

fid ¢ Fr gafoer § Fafas anr 5w

X ¥, TR F A7 ", afscazoon
1 s1 gF, Gru-faEre, sE-ElT 1Y
@rS FTIE & | H AT AgEd & quAT
wrgar g % @ ag 1 37 4k 6 g%
Fv @ g? ¥ ag afeqiEfosa
Farfast & 3 G ¥ 729 fF 4 L9y
qiasmarh #9 & fau dedw -
FX | A g o Fgar g fw qafaw”
A =zt 3 Er § s W a2t F Wt
¥ STAFTI 9T°q FX | 3T A 7 AT 59
IART FE AT § STFT 7 A1F I5M ¢
¥ wet Agay & Fgm argar g fF ag
F5 WU F 7 21 3g ;17 favrk
FT AFFAFT 77 50 a2 & qag w7,
fearaa wfgd, way Ffzd, T8 o9d
21 foa a@ w1 deavsT faeelt @ 5T, |
AT ¥ [T, HE AT HT FRAT @
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T e sl ® v = &Far 0
I A&t wgizy & ag yeaT wigar § %
g qyg & M A &F a2 § wfa -
ot Y ST GFAT AT 3 aIX A AY
afeeazolt &1 w1 &AL ?

SHRI HAREKRUSHNA MALLICK
Jrissa);  Sir, on a point of infor-

ation. I have to ask one point
hese natural calamities. ..

sft guewafa : o FTar &8

ATEh | TaA ¥ framt ¥ AETT wA

gdY wRigy SuT At | .

st gooia fog aTre ssﬁm[,.

wTT wEed A4 ¥Ed dw & e o
HTH qOT & | THAR A gW & TqAde
¥ TFEE TIPS Lo 2 9E, 1978
Ft grde foee 1 7€ § 1 wAT W€e
TERHE AT gY Ty a1 g STREd
2 ¥ &1 g STOA |

SEF qF ATSA M T HT AT
FEr AL §, U GATT IgT A=W § | AL
qT F% AT @ &1 qF & | TG AR B
Ay fg ¥ ot gan | oEy gred |
TR FET AT T HIST TR FAT% SITH
fogd g @R &7 FEET ST g
a1 ag agd F=eT aATq U | SerT-5erT
WM 9T AW F FAAT RO AT
Fasrn oY &TY ER | JA #F mw
sam ¥ agr 8, €T TaHe 59 a1 W
gra @rd 1 g S s oAa fgr §
U AT FATHT FGET R WT ITE
o wrem i AT ST @A E | A

t

|
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§fY faare T oS i agr ax faaw
wEHL & SEw g, faadt tawE e
F I8 gAY WL TFATG T BF (HF
YFTHT AT | Y AW gSfwET @
g Far xa § 1 Fg awew faws
AT MR, IF TH AT & A
¥ @guag g\

T

gl % TEIT ¥ gaw  H oarfaw
2 FT Faw g, z@ I § famre gaw
R AR AT o g1 )T ] 1§D ANy
FgT ardaw o &7 Q1T § 1 W9 S
g % @3 g surst erxfast e § qm
g foes A feeslt 8 oY 3@ 9312 1
UF TIHET AT 47 | IAL NG W
FOT FOF T I & Y 78T Q19 H
A § 1 A qe SEEHT Wi I A
STET AT € | UF TEHT 6@ F qEL
AT ZH AFTT FT TTTHST HWT 47 AT
TF I & QT A @ g1 0T 97 &
AT F g 39 @ F LT
FT AW 700 & frsurt § 1 98 o<
9 GG o7 359M § W g &a o
gfaurd g s axfefes ceaeie
T § 1 38F qrasiz ot agh 9¥ arwE
" 7 | AR ugl AT erefAst wu g
g AT d foae a1 @rg fvaz o
F g & 1 Afaw wufet ¥ @ g w
CARG CRINE S Gl O C A 1 1 g
A @ & | g A4 A aga AT
FIE! AEATEITT E | oof) e %7 69 Ay
g &HT § 5 arema &Y arcfam oz
a‘rg ST ¥F | ITHET &1 arefaw gt &t

—— - =
YT 1
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ST FHAT & ST qg AL HAT & A FI
¥ A FaT WA | ST |l
¥ F1 weaT qa1 gAY & ar &
FW-EW  §31 grT & oar FE 9w
R % g1 § oY T9 WFX AT T[T
A= IgT oY 1 wF L@ GHCC FT
THATT IqC F AT TG § WL FF
ag /19 ¥ TOT KT ITAT § /Y WO Ty
T TS F1 IS0 FT O AT & | TBT
dF I F THAA[ F1 G ST FL T AT
g ) Sar 7Y us WA Gy A
FamT fF ZIAeY UF qrare & 9Tl
Y E FTTIT FT F wor | wAforT &
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or7aT WiT gt aul § gwrfaw sgare
¥ faa @ &1 afFw ot aw
frdr a9 ox FE gFET AT EATE V.

st guaamfy % §EA W .
FEAT{ w6 WM 1193 A% ¥ fag -
rafrg &F 1T & )

The House then adjourned
at nine minutes past seven of
the clock till eleven of the
clock on Wednesday, the 26th
April, 1978,
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